
GOVERNMENT  OF INDIA

MINISTRY OFTRIBAL AFFAIRS

RAJYA SABHA

QUESTION  NO06.12.2010

ANSWERED  ON

SCHEMES FOR EXTREMELY BACKWARD TRIBES

2926 MISS      ANUSUIYA UIKEY

Will the Minister of COALTRIBAL AFFAIRS   be  pleased to state :-

(a) the details of the schemes/programmes that are implemented for the development of extremely
backward tribes;

(b) the name of the schemes along with the sanctioned amount for each scheme for the development of
extremely backward tribes in Madhya Pradesh during the last three years; and

(c) whether the entire amount of all these schemes has been allocated to the State and if not, the reasons
therefor and by when amount would be allocated?

ANSWER



MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS

(DR. TUSHAR A. CHAUDHARY)

(a) &  (b): Among scheduled tribes, 75 communities who have stagnant population, low-level of literacy, pre-

agricultural technology and are economically backward have been identified and categorized as Particularly

Vulnerable Tribal Groups (PTGs). Tribes belonging to Particularly Vulnerable Tribal Groups can be

considered as extremely backward tribes. Development of Particularly Vulnerable Tribal Groups scheme is

being implemented for the overall development of PTGs. This scheme is 100% Central Sector Scheme.

Activities such as housing, land distribution, land development, agricultural development, cattle

development, income generation programmes, health-care, infrastructure development, social security etc.

are being taken up under this scheme as per the Conservation-cum-Development (CCD) Plans prepared by

States. Details of funds released to the State Government of Madhya Pradesh during the last three years

are attached in the Annexure.

(c): The funds are released as per the CCD Plan and the proposal received from State Governments.

Madhya Pradesh has been provided the entire amount proposed by the State Government.

Annexure referred to in Part (a)& (b) of Rajya Sabha Unstarred Question No. 2926 to be on 06/12/2010.

Details of Funds released to the State Government of Madhya Pradesh during 2007-08 to 2009-10 under

the scheme of Development of Particularly Vulnerable Tribal Groups (PTGs)

                                                                               

(Rs in Lakh)

S.No.        Name of the State/UT            2007-08         2008-09

2009-10

    1.             Madhya Pradesh                1000.000        3754.900

5067.800


